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GOVERNMENT BILL - Contd,
The Indian Medical Council (Amendment) Bill, 2018
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The question was proposed.

MR. DEPUTY CHAIRMAN: Now, Dr. D.P. Vats to speak on the Indian Medical
Council (Amendment) Bill, 2018. .. (Interruptions)...

DR. D.P. VATS (Haryana): Sir, through you, I want to bring to the notice of this
august House that the MCI has not been functioning up to the expected standards.
...{Interruptions)... 1 mysell have been a medical educatiomst with an experience of
conducting and facing MCT inspections for 50 times in 30 years of my medical career
as Director and Commandant of prestigious AFMC, Pune. ... (Interruptions)... The MCI
was called a den of corruption by Delhi High Court, and an administrator of impeccable
integrity, Major Gen. Jhingan, was appointed to streamline the functioning of MCI in

2001. .. (Interruptions)...
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The working of the said Council has been under scrutiny since long time and the
same was examined by various expert bodies. .. {Interruptions)... In its Ninety-Second
Report, in March, 2016, the Standing Committee severely indicted the said Council.
-..(Interruptions) ...

The Committee recommended that the Government should bring a new
comprehensive Bill in the Parliament at the earliest so as to restructure and revamp the
regulatory system of medical education. .. (Inferruptions)... Accordingly, the National

Medical Commission Bill, 2017, was introduced. ... (Interruptions). ..

The MCI was also superseded during the UPA regime and replaced by a Board
of Governors because the situation warranted so on 15th May, 2010. .. (Interruptions). ..
The Supreme Court mandated Oversight committee was also appointed to overSee the
functioning of this agency ...(Interruptions)... There 1s acute shortage of doctors in the
country, approximately five lakh ...(Interruptions)... especially medical faculty, because
of which many functioning medical colleges had to be closed. .. (Interruptions)... I support

the Bill. .. (Interruptions)...
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SHRIK K. RAGESH (Kerala): Sir, please bring the House inorder ... (Inferruptions). ..

Sir, please bring the House in order ...(Interruptions) ...

Y gy sy dled, el o A sprel Wiy b1 | L (=r@em)...

SHRI K. K. RAGESH: Sir, I will speak ...(Interruptions)... Sir, | am not able to hear
anything .. {Interruptions)...
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SHRI K K. RAGESH: Sir, bring the House in order. ... (Interruptions)... Sir, bring the
House in order ... (Interruptions)... Sir, I am not able to hear anything ... (Tnterruptions)...

Sir, bring the House in order. ... (Interruptions). ..
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SHRI K.K. RAGESH: Sir, [ want to speak. ...(Interrupiions)... Please bring the
House in order. ...(Interruptions)... This is my right to speak. ... (Interruptions)...

st Suermfer: sft ot TR | (maEE).

SHRI K. K. RAGESH: Sir, I want to speak. ...{Interruptions)... This is my right to
speak. .. (Interruptions)... Sir, bring the House in order. .. (Interruptions)...
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SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, I cannot speak on the subject
when there 1s pandemonium in the House ... (Inferruptions)... Sir, please bring the House
in order. ..(Interruptions)... Sir, please bring the House in order .. (Interruptions)...
There is pandemonium .. (Inferruptions)... Sir, please bring the House in order.
...{Interruptions) ...
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The House then adjowrned at seven minutes past three of the clock.
The House reassembled at thirty minutes past three of the clock;
MR. DEPUTY CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: Now, Shri Binoy Viswam to speak on the Bill.
...{Interruptions) ...

SHRI BINOY VISWAM (Kerala): How can [ speak, Sir? ... (Interruptions)... Sir,
please bring the House in order. ... (Interruptions)...
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SHRI BINOY VISWAM: Sir, how can I speak? .. (Interruptions)... How can I
speak? .. (Interruptions)... Please bring the House in order. ...(Inferruptions)... Sir, please

bring the House in order. .. (Interruptions)...
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SHRI BINOY VISWAM: How can [ speak, Sir? .. (Interruptions)... How can 1
speak?
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DR. SANTANU SEN (West Bengal): Sir, please bring the House in order.
...(Interruptions) ..

oft Suvvmafer S71. fawra w'r | (eraeT)...

DR. VIKAS MAHATME (Maharashtra): Sir, first of all, T thank you for giving
me the opportunity to speak on this Bill. ... (Interruptions)... The basic question here is
as to what was the necessity of bringing this Bill, and to understand this, we have to go
through the Medical Council of India Act, 1956. .. (Interruptions)... What does it state?
-..(Interruptions) ..

# Suwafe: AU He dR-AR RN b QY bl gl I8 8, ¥ B I8 B
P8 AR TET & TET ¥ . (F@EF).. The House stands adjourned till 11.00 a.m. on
Wednesday, the 9th January, 2019.

The House then adjourned at thirty-two minutes past
three of the clock till eleven of the clock on
Wednesduay, the 9th January, 2019.



